
(a) wbetb ~r Government hav. any 
proposal to re-ltart the schCIDo of 
li,ina ."ayin, subsidr f.>c rubber; 

(b) if so, when it is likely to belin ; 
aDd 

(c) tbe amount'likely to b" spent thil 
year 00 this ? 

THE MINISTER OF STATB IN THB 
MINISTRY OF SUPPLY AND TEX-
TILES (SHRI CHANDRASHEKHAR 
SINOR) : (a) No. Sir. 

(b) and (c) Do not arise . 

Earnlngfi from Export of Rice 

7217. SHRI V. SOBHANADRESES-
WARA RAO: Will the Minister of 
COMMERCE be pleased to stllte : 

(a) the quant ity of rice exported to 
different countries and its value in the 
year 1983·84 and IlJ84-85; 

(b) the pri~es of medium fiue and 
super fine varieties ot rice in the impor-
ting countries; and 

(c) tbe steps taken by Govemmef't to 
export mOT e rice nnd earn more foreign 
exchar.ge ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SUPPLY AND 
TEXTILES (SHRI CHANDRASHE" 
KHAR SINGH): (a) DurL I t 983-84 
and 1984-85, export of non-basmati rice 
was not al1ow(d. As per trntative sta-
tiltics compilrd, export (.f basmati rice 
during 1983·8·~ was of the order of 
141,664 MT valued at Rs. 96.12 crorts. 
During 1984.85 export of basmati rice 
is estimated to have been of the order of 0·' 24 ',783 MT val.,d at Rs. 163.03 
crorel. 

(b) The internation price of difftrelll 
varieties of rice are as under: 

(i) U.S. Lona arain 10% brokeS'! 
£61S elf pCr nlctrio tonne .U.K 

Ports, 

ii) Tha,i*: 5% br_ell :'US ta20 
per m ctric tonne. 

Broken A.-I super : US' 1;111· 
per metric' tOfte e 

Pal' boiled • S% brokeD : US $227 
per metric tonne. 

·FOB Unstowed (100 Kg- BIAII. per 
tonne, Thai Board of Trade Prices. 

Source: Public Ledger d~ted May, 4 
1985. 

(c) There is good demand for Indian 
Basmati rice and certain other variq.tiea 
of rice in the international market. Sa\). 
ject to availability of quantities, exports 

can be promoted. 

Raids Conduct ed by Excise Customs and 
Income Tax Authorities in Bombay. 

7218. SHRI ANAND SINGH : WilJ 
the Minister of FINANCE be pleased to 
state the details of the raids conducted 
by Central 8)fCise, Customs and Income 
tax authorities in Bombay -since January 
19 S S, indicating the extent of black 
money and tax-evasion detected 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJAR Y) : During 
the first four months of 198 S i.e. Janu-
ary, 1985 to April, 1985, Central 8"1-
cise authorities detected 232 C1Ses in 
BombJY involving an estimated eVlsioD 
of Central Excise duty of RIJ. 19.46 oro· 
res upproxim:ltely. During the same 
period, cu\toms se~rches were conduc .. 
tcd for detection of ucder valuation 
and consequent evasion of duty to the 
extent of Rs. 2.39 Crores approximately 
in cases other than purely smugalina. 
On the Ibcome Tax side during' the 98mo 
period, the concerned authoritiet ~'eoo­
dueled 436 searches in Bombay relultiftJ 
in seizure of prima fade U1accountcd 
aSStts valued at Rs. 1. 71 crores apPro" 
xitaate.J.y. 




